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                                                                       LD-VC-OCW-51,52,53-2020

IN THE HIGH COURT OF BOMBAY AT GOA
                                                        
                                                               LD-VC-OCW-51-2020
                                                               LD-VC-OCW-52-2020
                                                               LD-VC-OCW-53-2020

Sebastiao Fernandes                                    …..     Applicant

          V e r s u s

Chander Fadte and anr.                              …...     Respondent

Ad. Preetam Talaulikar for the Applicant.
Adv. Ms. Maria Viegas for Respondent no.6.

                                                                 

                                                 CORAM:   DAMA SESHADRI NAIDU, J.
                                               DATE: 18th December,  2020.

 ORDER:

The learned counsel for the sixth respondent seeks two  weeks time to

file counter.

2. Post the matter after vaction.

                                                       DAMA SESHADRI NAIDU, J.

AP/-
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